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§ : About TNNLU: =y = :
x*llhe Tamil Nadu National Law University (TNNLBSW' established by the
Government of Tamil Nadu by an Act of State Leglslat' (Tamil Nadu Act No.
9 of 2012) with the laudable objectives of advanc’:ing anﬂmr:ting
knowledge of law and legal processes and their role ‘in national ent.
It also aims to instil a sense of responS|b|I|ty)n’students ' esearchers to
serve society in the field of law by developing skills egar advocacy,
v A Iegal services, legislation and law reforms. TNNLU has o ized innumerable
ge ttﬁ'os seminars, symposia and conferences (includin nt international
rence on Affirmative Action and the Sustalnable elopment Goal of

: ehder Equallty) to promote legal knowledge' and to make law and leg
proCesses as efficient mstrurfnts of social development
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Establlshed in 1986 Nat Y aw Sehiodl ofdndia UnlverS|ty, Bang ylu IS one
P e

in order to reform legal edu India, it

has, over the years se j 2 ‘1 iributed to the legal profession byﬁuducmg
excellent advocates, ac,ad ges andypl ervants. : @«’E ‘.
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United Nations Deve nt Prograrime (UNPP) wosksdiraround 170 Countries and
territories to -eradicate povery,. if Squalifies cusion. The UNDP ‘Global
Envwonrrféri,talﬁf cility(UNDP-GEF - urii ‘ support countries with
simultaneot'is ‘eradication _ | poverty and 7sic ga Tt reduction Of inequalities and
exclusion by ,.uV._-,,{; : ;,",.4., ironIT | inan k. sustainable development." The main
mot|ve of t /l '-; trength SHlBan®Resources, legal Frameworks, and

va Protecol and help countries to develop

strong Policie , . ips itlition to sustain their progress. One of the
main purpos’e of goy rf fogeo!l is"the fair and equitable sharing of the benefits
arising out of t t’llsa OfR Gl genetic reso_‘ es. Through various programmes,
gkshops training’and a arer aising events etc., the project
increases knowledge and - jectives and obligations of the
*agoya protocol and faé t > thes stak holders to-implement effective |th/$\ and




! e y ABOUT THE WORKSHOP:

There are around 8.7 million species estimated to be in existence in the World. India's share of the
global diversity is an impressive 8.1% of the total, despite it having only 2.4% of the land area of
the World. Being home to such tremendous variety of species and one of the 12 mega diversity
countries of the World makes. it imperative on the State to protect this treasured characteristic of
our land and take all the possible measures to conserve the life of such speCIes that inhabit our
Country.
. :

According to the text of Con\’er{tlon on Biological Diversity (CBD), an mternationally legally
| binding agreement that was adopted in 1992, defines Biological diversity "means the variability

] \ , among living organisms from all sources |nclud|ng, inter alia, terrestrial, marine and other aquatic
ecosystems and the ecological complexes of which they are part this includes diversity within
species, between species and of ecosystems."” As per the definition clause, the Biological
resources include "genetic resources, organisms or parts thereof, populations, or any other biotic

~“component of ecosystems with actual or potential use or value for humanity." ’

Being a party to the Convention,.the Government of India enacted the Biological Diversity (BD)
/Act in the year 2002 to implement the obligations as;enshrined in the Convention.on Biological,
Diversity The country fl.; her formulate rules at the Centre and the State for its necessary ‘
- mp{egfntatlon e . LR ' : ;
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Th ‘ate of Tamil Nadu is endowed with a rich biodiversity. It accounts for nearly 1/3rd of the
' Joflndla SpeCIes and‘Generic diversity of flora of Tamil Nadu is comparatively richer
e nelghbourhood states. The State.of Tamil Nadu harbours a total of 5547 taxa that
"s 5239 species; 72 sgbspemes and 548 varieties dls‘frlbuted in 231 families under 1668
. Tamil Nadu also hzfs three blosphere reserves located in Nllgms Gulf of Mannar and
Agast'hlyarmalal =y : .
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Regidnal Workshop on: Blodlvers'lty [I.%i

' *lob’al#\ S Pr 'ofq‘:( Bnduct a two day Advanced

Benefj aring which aimed at’ &
az? researchers, academicians; s
etcinthe State of T m|l Nladu, ; ( ‘
X | \ N \ i {

EWOBK,SH‘ ,,\_

~dissemination of information on Bio
professmns in the field of agﬂcﬁlture
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Patron - in - Chief
Prof. (Dr.) Kamala Sankaran

Vice Chancellor,
Tamil Nadu National Law University,
Tiruchirapalli

Workshop Co-ordinators:

Dr. S K Balashanmugam
Assistant Professor of Law, TNNLU
and
Ms. Hemavathi S Shekhar
Assistant Professor of Law, TNNLU

Venue: TNNLU Campus Registration for
Participants are free. Accommodation
will be provided on a Payment and First
come first served basis.




